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LIST OF BUSINESS FOR TH

BE HELD IN THE HALL OF THE HARYANA VIDHAN SABHA, Vi
CHANDIGARH, ON THURSDAY,
AN HOUR AFTER CONCLUSION O

II1.

()

(i)

IV.

THE COMMITTEE

HARYANA VIDHAN SABHA

i AN SABHA TO

E MEETING OF THE HARYARA VU0 i n BHAWAN.
TR F

o 50 FEBRUARY, 2020 IMMEDIATELY HAL

F THE GOVERNOR’S ADDRESS.

LAYING OF A COPY OF THE GOVERNOR'S ADDRESS.

e Governor was pleased to address the

cer o report to the House that th
e 2020 at 11.00 A.M. and t0 lay on the

Haryana Legislative Assembly on the 20" February,
Table a copy of the Governor’s Address.

OBITUARY REFERENCES.

A MINISTER to make reference to the deaths of the late:-
Chaudhary Khurshid Ahmed, former Minister of Haryana.
Chaudhary Ude Singh Dalal, former Member of Haryana Legislative Assembly.

1.
2.

3. Freedom Fighter of Haryana.
4. Martyrs of Haryana.

S: Others.
SECOND REPORT OF THE BUSINESS ADVISORY COMMITTEE.

to report the time table fixed by the Business Advisory
Comnmittee in regard to various business.

THE SPEAKER

to move that this House agrees with the recommendations

A MEMBER OF - 5
contained in the Second Report of the Business Advisory

Committee,

PAPERS TO BE LAID ON THE TABLE OF THE HOUSE.

A MINISTER | to lay on the Table the Personnel Department Notification No. GSR
48/Const /A1t.320/2019, dated the 6™ November, 2019, as required under

section 320(5) of the Constitution of India.

]
—

to lay on the Table the Excise and Taxation Department Notification No.
08/GST-2, dated the 24™ January, 2020, as required under section 166 of

the Harvana Goods and Services Tax Act, 2017.

A MINISTER

La

to lay on the Table the Audit Report and Annual Accounts of the Haryana
State Agricultural Marketing Board for the year 2016-17, as required
under section 19-A (3) of the Comptroller and Auditor General's (Duties,

Powers and Conditions of Service) Act, 1971.

A MINISTER

to lay on the Table the Audit Report and Annual Accounts of the Haryana
State Agricultural Marketing Board for the year 2017-18, as required
under section 19-A (3) of the Comptroller and Auditor General’s (Duties,

Powers and Conditions of Service) Act, 1971.

A MINISTER

to lay on the Table the Thirteenth Report on implementation of the RTI
Act, 2005 (1.1.2018 to 31.12.2018) of State Information Commission
Haryana, as required under section 25 (4) of the Right to Information Act.

2005

A MINISTER

CHANDIGARH:
THE 19'" FEBRUARY, 2020.

RAJENDER KUMAR NANDAL,
SECRETARY,



